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BEFORE THE NATIONAL GREEN TRIBUNAL,
PRINCIPAL BENCH AT NEW DELHI

O.A. No. 677/ 2024

IN THE MATTER OF
CHANDER PRAKASH v.... APPLICANTS
| VERSUS
| HARYANA STATE POLLUTION CONTROL BOARD & Ors.
RESPONDENTS
INDEX
S. No. Particulars Page No.

1. Reply on behalf of Respondent No. 1 with

supporting affidavit

2 Annexure-R-1/1: Copy of letter dated 01.10.2024
received from General Manager, Haryana Forest
Development Corporation, Sirsa
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BEFORE THE NATIONAL GREEN TRIBUNAL,
PRINCIPAL BENCH AT NEW DELHI
O.A. No. 677/ 2024

IN THE MATTER OF

CHANDER PRAKASH .e...  APPLICANTS
VERSUS

HARYANA STATE POLLUTION CONTROL BOARD & Ors.

RESPONDENTS

REPLY ON BEHALF OF RESPONDENT No. 1 i.e. HARYANA
STATE POLLUTION CONTROL BOARD

Most Respectfully Showeth:
- 1. That above subjected Original Application has been filed against
felling of trees in Government School at Ahmedpur, Distt. Sirsa.
The present reply is being filed through Shri Vinod Balyan,
Regional Officer, HSPCB, Sirsa who is authorised and competent
to file the same on behalf of answering respondent. The answering
respondent is filing the present reply dealing with the issues
pertaining to Answering respondent and liberty is being craved to
file detailed/additional reply, as and when need arises with the

permission of this Hon’ble Tribunal.

2. That answering respondent has sought report from the Haryana
Forest Development Corporation, Sirsa which vide its letter dated
01.10.2024 has submitted information regarding Resolution dated
29.03.2023 of Gram Panchayat, Ahmedpur for felling of trees
(plants) standing in land situated in Govt. Middle School,
Ahmedpur forwarded by the Block Development and Panchayat
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Officer (BDPO) and by the District Elementary Education Officer
(DEEQ), Sirsa. Copy of letter dated 01.10.2024 received from
General Manager, Haryana Forest Development Corporation, Sirsa

is annexed herewith as ANNEXURE R-1/1.

That in view of the facts stated in the letter dated 01.10.2024 of
General Manager, HFDC, Hisar, no action is required on the part of
answering respondent at present stage. The Forest Department is
concerned department regarding legality of the activity challenged

in the present OA.

In view of the submissions made herein above, it is humbly
prayed that present OA may kindly be dismissed qua the answering

respondent.

Regional [Dfficer,
Haryana State Pollution Control Board, Sirsa
(For Respondent No.1)
Date: 01.10.2024

Place: Sirsa
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BEFORE THE NATIONAL GREEN TRIBUNAL,
PRINCIPAL BENCH AT NEW DELHI
0.A. No. 677/ 2024

IN THE MATTER QF
CHANDER PRAKASH ... APPLICANTS
VERSUS
HARYANA STATE POLLUTION CONTROL BOARD & Ors.
RESPONDENTS
AFFIDAVIT

I, Vinod Balyan, Regional Officer, Haryana State Pollution Control Board,

Sirsa aged about 57 Years do hereby solemnly affirm and state as under:

1. That I am authorized representative of the Respondent No.l in
present case. I am well conversant with the facts and circumstances
of the case therefore, I am competent to swear this affidavit.

2. That I have read the contents of accompanying reply which has been

drafted under my instructions.

edge and on the basis of information derived from the Official

my knowl
record which I believe to be true and no material fact has been concealed

therein.
A%
NO Y
_ DEPONENT

FATEHARAD. * 7 &e
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Office Address:- Forest Complex, M.LT.C. Colony,Hisar By Pass Road, Sir_sa.
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Regional Officer,
Haryana State Pollution Control Board,
Sirsa Region.

fawa- Regarding Action taken report in the metter of OA No. 677 of 2024 titled

as Chander Parkash Vs Haryana State Pollution Control Board & Ors.
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